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CURTAILMENT OF PROPERTY RIGHTS 

4968. SHRI RAM AVTAR SHARMA: 
SHRI YASHPAL SINGH: 

Will the Minister of LAW AND SOCIAL 
WELFARE he pleased W state: 

(a) whether there is any proposal under 
Government's consideration to curtai I 
property rights guaranteed under Ihe Con-
stitution; 

(b) if so, what arc the details thereof; 
and 

(c) what arc the reasons for curtailing 
this fundmnental right? 

THE DEPUTY MINISTER IN THf 
MINISTRY OF LAW AND IN THE 
DEPARTMENT OF SOCIAL WELFARI 
tSHRI M. YUNUS SALEEM): (a) No, Sir. 

(b) and (e). Do nOI arisc. 

MODERNISATION Of lI1A1L.AND STATI 
RAILWAY WITH INOIA~ ASSlsTANn· 

4969. SHRI S. C. SAMANTA : Will the 
Minister of RAILWAYS be pleased to stale: 

(a) whelher a request has been made by 
Ihe State Railway of Thailand for tech-
nical assistance in their programme of 
modernisation involving increase or em~ 
cicncy of passenger trains with faster speeds 
increased axle load limits etc. ; and 

(b) if SO, 10 what extent the Govcrnment 
of India r>roposc to provide assistancl', 
guidance or COllaboration on the abOve 
matters? 

THE MINISTER OF LAW AND SO-
ClAL WELFARE AND RAILWAYS 
(SHRI GOVINDA MENON): (a) Yes. 

(b) An omcer of the Indian Railwa" 
was sent to Thailand to make "prclimi-
lury a.. ... scssmcnt of the needs and reqllire-
ments or the State Railway of Thailand. 
The DUker I"" submitted a report. while 
is undcrcx~ll1lil1ation. 
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